Calcutta High Court (Original Side)

Scrutiny List From 23-06-2021 To 23-06-2021

Sl Case Petetioner Advocate Compliance By Reason For Compliance
No. Type . Date
1 RVWO 12/2021 D AND | TAXCON SERVICES PVT MRITUNJOY 14-07-2021 1. RESPONDENTS NAME IN THE CAUSE TITLE IS WRONGLY
LTD. HALDER TYPED.
2. APPELLATE SIDE FORM 'B' HAS BEEN STITCHED
2 WPO 232/20217 MAC DEVELOPERS PRIVATE I.C. SANCHETI 14-07-2021 1. PAGE 4 OF PETITION - THE NAME OF CHIEF JUSTICE
LIMITED AND ANR AND CO. (ACTING) IS NOT IN PROPER FORM

2. ZERO AND INDEX PAGE - THE SIDE NAME IS WRONG.
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